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‘Nagar, Delhi was received on 6th May, 1994 :

- DEIHI VIDHAN SABHA
" BULLETIN PART-IT ,
(General imformation relating to Legislative & other matters)
Friday, May 6, 1994/vaisakha 16, 1916 ' (Saka)

No,.89

_' DETENTION AND RELEASE OF MEMBER

i

The following communication dated the 6th May, 1994
addressed to ‘the Speaker, Delhi Vidhan Sabha, from the
Assistant Commissioner of Police, blest District, Tilak

© ¥ "Shri Mukesh Sharma, member, Legislative Assembly,
-~ Delhi alongwith his other Supporters were detained
at 10.35 A.M. under Section 65 of the Delhi Police
Act,, 1978, for attempting to block the traffic at
Tilak Nagar Chowk in protest against demolition,
at P.5. Tilak Nagar on 6.5.94, Shri Sharma was

released on the same day at 10.55 A.M. from P.S.
Tilak Nagar."

P.N. GUPTA
SECRETARY




